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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 22.12.2016

NAME OF THE COMPANY: M/s. Mukesh Aggarwal V/s. M/s. Wave Buildcon Pvt. Ltd

SECTION OF THE COMPANIES ACT: 397/398
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ORDER

An application has been filed by the Respondents seeking modification
of the order dated 29.08.2016 whereby the Respondents have been restrained
from disposing of the stock-in-trade, and a status quo has been directed to be

maintained.

Notice of the application to the Respondents for the date already fixed, i.e.
16.01.2017.
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